
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 

APPEAL No.79 of 2022 (SZ) 

IN THE MATTER OF: 

M/s.TumkuntaNarsa& Others                                 …Appellants 

Versus 

State Level Environment Impact 

Assessment Authority & Others                             …Respondents 

 

REPORT FILED BY THE STATE LEVEL ENVIRONMENT IMPACT 

ASSESSMENT AUTHORITY (R1) 

 

Sl.No Particulars Page 
No 

1. Report dated 03.02.2023 by the State Level 

Environment Impact Assessment Authority (SEIAA) 

(R1) 

1 

2. Schedule on List of Projects or activities requiring prior 
Environmental Clearance 

3 

 

 

 

 

 

 

 

Place:Hyderabad 

Date03.02.2023 
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